155 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THAHA
DEVI SIDHARTHA) : (a) A Statement at
Annexure is laid on the Table of the Sabha.
[See Appendix O-XV, Annexure No. 28].

(b) Statement will be Said on live Table
of the House after completion.

(¢) Under the National Tuberculosis
Control Programme-fully equipped and staffed
District TB Centres have been established for
treatment and detection of TB cases—in
association with Health Institutions existing in
the periphery. Anti-TB drugs are supplied free
of cost to the diagnosed TB patients
irrespective of caste, creed or location from
these Centres. Main emphasis is on
domicilliary treatment and seriously ill
patients requiring surgical intervention are
refered to TB Hospitals / Sanatoriums where
free treatment facilities are available.

Ayurvedic Treatment for Aids

1446. SHRI V. GOPALSAMY : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government's attention has
been drawn to the claim of an Ayurvedic Firm
in Kerala, that it has cured two AIDS patients;
and

(b) if so, whether Government propose to
make a full-fledged study on the efficacy of
the Ayurvedic treatment for AIDS?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARA
DEVI SIDDHARATHA) : (a) No such claim
has been received by the Govemment.

(b) Does not arise.
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Financial aid for organising Youth Parlia-
ment Competition

1448. SHRI V. RAJESHWAR RAO : Will
the Minister of Parliamentary Affairs
be pleased to state :

(a) whether any financial aid was given to
any educational or other institutions for
organising Youth Parliament Competitions
during the year 1991-92, if so, the details
thereof; and

(b) what is the financial provision made
for such competitions for the current year?

THE MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI GHULAM NABI
AZAD) : (@ and (b) No financial
assistance is given to any educational or other
institution directly by this Ministry for
organising Youth Parliament Competitions.
This Ministry provides up to a [maximum of

Rs. 5,000/- in a year to teach State/UT
which organises Youth [Parliament
Competition in the State/UT [and claims

reimbursement of the expenses incurred by
them.

Quota of Kerosene for Orissa

@ @1449. SHRIMATI ILA PANDA :

SHRI NARAIN PRASAD
GUPTA :
Will the Minister of PETROLEUM

NATURAL GAS be pleased state :

(a) what was the quota of Kerosene
demanded by the Orissa under PDS for the
current year;

(b) the quota of Kerosene allotted to
Orissa for the current year; and

@ @Previouly unstarred question 550,

transferred from 26th November, 1992



